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(c) T. B. Control is integrated witb 
lb. General Healtb Servi""" and Case-
finding and IIcalIDent facilHies. for. the 
benefit of tbe lural population, are being 
provided tlll'ougb Primary Health Ceriues 
a,nd other Medical Institutions functioning 
in the rural areas. There is DO scheme to 
set up T. B. Hospitals in tbe rural areas 
especially due to tbe fact tllat witb tbe 
advent of patent anti-TB drugs, most 'of 
the T. B. petients can be tr('sled effective]y 
on domicilliary basis. The patients who ale 
seriously sick are admitted as in patients 
jn tbe T. B. Hospitals located in tbe 
region. 

Power Supply to Karoataka from 
Kalpakam aDd Neyveli 

3630. SHRI V S. KRISHNA IYER: 
Will tbe Minister of IRRIGATION AND 
POWER be pleased to stale: 

(a) how much of power is at present 
given to Karnataka from KaJpam Atomic 
and Neyveli The-rmal Power Projects; and 

(b) in view of the fact that Karnataka 
is facing actlte p~¥'er famIDe, do the 
Government propose to take steps to ensure 
that rightful share of power from the above 
projects are made availablt to Karnataka 
jmmediately ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OEPOWER (SHRI ARUN 
NEHRU): (a) .nd (b) No power is at 
present given to Karnataka from Kalpakam 
At()mic & Neyveli Tberm;;ll Power StaJicns, 
since no share has been aUocated to Karnaw 
taka in the presently instaJIed capacity of 
these Stations. .... 

Narmada Dam 

3631. SHRI AMARSINH RATHAWA ; 
W,ll the Minister of IRRIGATION AND 
POWER be pleased to SI.te : 

(a) what is the progress made in regard 
to the construction of Narmada Dam in 
Gujault ; 

(b) whetber it is a fact tbat hundreds of 
the adivaai ramilj.e~ whicb were residing in 
the area where the dam is being constructed 
were uprooted; aDd 

(c) if so. where tbey bave been resettled-
and what are the details of belp rendered t~ 

them as compensation? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : <a) Tbe works on tbe foundation 
of tbe main dam aDd the left bank and 
mori"oJitbs of the 'dam ara in progress. 
Tenders for the main dam have been invited 
(OF fixing up an agency. 

(b) Some tribal families have been 
affEcted by lhe acqui.iiion of tbe land for 
tbe work of tbe dam. 

(c) RehabiHtatioD lites with CIVIC 

facilities like wells, schools and intc:;rnal roads 
are being developed at a nunlbcr of places 
]ike Ambewadi~ Chindiyapur, Khadagada~ 
Suka, Tbapavi and Tentalav to resettle tbe 
affectcd families. The compensation for the 
land and property acquired is being paid iD 
accor dance with the provisions of the Land 
Acquisition Act. 

Steam J~o("os in Railways 

3632 SHRI AMAkSINH RATHAWA: 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(a) the number of steam locos operating 
in Railways at present aod the annual 
expenditure incurred on them; 

(b) whether their number is decleasing 
year after year and tbe expendIture is 
increasing ; 

(c) if SOt the reasons there(o~ ; and 

(d) when these engines wiH be replaced 
wIth diesel or electric? 

THE MINISTER OF STATE IN 
THIl MINISTRY OF· RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) The.number 
of steam locos opera tina in Railways "115 aD 
l.4J~4 is 6212, The annual expenditure 
incurred on tbdr repairs. maintenance and 
operation for 1983·84· .was Rs. 569.71 
Crorc~s. 

(b) No, Sir. 

(c) Mainly due to increased repla.cements. 
of major assemblies, which are costlier. A JSD 
due to escalation of prices and wagts. 




